| TEM NO. 205 COURT NO. 9 SECTI ON XVI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

TRANSFER PETI TION (CRL.) NO(s). 33 OF 2004

MAHARAJ KRI SHAN BHAN Petitioner(s)

VERSUS

KOTAK NMAHI NDRA FI NANCE LTD. Respondent ( s)

(Wth appl n(s) for stay)

( For Final Disposal )

Date: 21/10/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI NG&H

HON BLE MR JUSTICE S. H KAPADI A

For Petitioner(s)

M. Sibo Sankar M shra, Adv.

For Respondent (s)

Ms. Jaspreet Gogia, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

The petition is adjourned.



(Sheet al Dhi ngra) (Vi jay Dhawan)

Court Master Court Master



